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Supreme Court   [50] 
A. Shahul Hameed v. N. Malligarjuna, (Sanjay Karol and Vipul M. Pancholi, JJ.), 2026 SCC OnLine 

SC 969 
Adani Ports & Special Economic Zone Ltd. v. State of Gujarat, (B.R. Gavai and K.V. Viswanathan, 

JJ.), 2024 SCC OnLine SC 6189 
Adani Ports & Special Economic Zone Ltd. v. State of Gujarat, (J.K. Maheshwari and A.S. 

Chandurkar, JJ.), 2026 SCC OnLine SC 954 
Alleged Institutional Bias & Procedural Discrepancies in the Unnatural Death of A Young Girl at Her 

Matrimonial Home, In re, (Surya Kant, C.J. and Joymalya Bagchi and Vipul M. Pancholi, JJ.), 
2026 SCC OnLine SC 959 

Bhumika Trust v. Union of India, (Surya Kant, C.J. and Joymalya Bagchi and Vipul M. Pancholi, JJ.), 
2026 SCC OnLine SC 956 

Federation of All India Medical Assn. v. National Testing Agency, (P.S. Narasimha and Alok Aradhe, 
JJ.), 2026 SCC OnLine SC 958 

Harjindra Singh v. State of U.P., (Pankaj Mithal and Prasanna B. Varale, JJ.), 2026 SCC OnLine SC 
966 

Jagdish Prasad v. P.M. Manoj Kumar, (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2026 SCC OnLine SC 
970 

Jashandeep Kaur v. Union of India, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 
955 

Jittu Yadav v. State of Chhattisgarh, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 
974 

Manjula v. D.A. Srinivas, (A.S. Bopanna and Sudhanshu Dhulia, JJ.), 2024 SCC OnLine SC 6187 
Mohd. Hanif Jainum Khalifa v. State of Karnataka, (Prashant Kumar Mishra and N.V. Anjaria, JJ.), 

2026 SCC OnLine SC 968 
Navayuga Engineering Co. Ltd. v. Sikkim Urja Ltd., (Sanjay Kumar and K. Vinod Chandran, JJ.), 

2026 SCC OnLine SC 957 
Salil Dhawan v. Priyanshi Ghai, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 965 
Sanjay Dave v. Andhra Bank Ltd., (K.V. Viswanathan and Vipul M. Pancholi, JJ.), 2026 SCC 

OnLine SC 964 
Sarla Devi v. Reliance General Insurance Co. Ltd., (Vikram Nath, Sandeep Mehta and Vijay Bishnoi, 

JJ.), 2026 SCC OnLine SC 962 
Satinder Singh Bhasin v. State (NCT of Delhi), (Abhay S. Oka and Augustine George Masih, JJ.), 

2024 SCC OnLine SC 6190 
Satinder Singh Bhasin v. State (NCT of Delhi), (Abhay S. Oka and Augustine George Masih, JJ.), 

2024 SCC OnLine SC 6192 
Satinder Singh Bhasin v. State (NCT of Delhi), (Abhay S. Oka and Pankaj Mithal, JJ.), 2024 SCC 

OnLine SC 6196 
Satinder Singh Bhasin v. State (NCT of Delhi), (Abhay S. Oka and Sanjay Karol, JJ.), 2023 SCC 

OnLine SC 2614 
Satinder Singh Bhasin v. State (NCT of Delhi), (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC 

OnLine SC 6185 
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Satinder Singh Bhasin v. State (NCT of Delhi), (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC 
OnLine SC 6186 

Satinder Singh Bhasin v. State (NCT of Delhi), (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC 
OnLine SC 6188 

Satinder Singh Bhasin v. State (NCT of Delhi), (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC 
OnLine SC 3278 

Satinder Singh Bhasin v. State (NCT of Delhi), (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC 
OnLine SC 3281 

Satinder Singh Bhasin v. State (NCT of Delhi), (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC 
OnLine SC 3282 

Satinder Singh Bhasin v. State (NCT of Delhi), (Dinesh Maheshwari and Dipankar Datta, JJ.), 2023 
SCC OnLine SC 2613 

Satinder Singh Bhasin v. State (NCT of Delhi), (Dinesh Maheshwari and J.K. Maheshwari, JJ.), 2022 
SCC OnLine SC 2573 

Satinder Singh Bhasin v. State (NCT of Delhi), (Dinesh Maheshwari and Sanjay Kumar, JJ.), 2023 
SCC OnLine SC 2611 

Satinder Singh Bhasin v. State (NCT of Delhi), (Dinesh Maheshwari and Sanjay Kumar, JJ.), 2023 
SCC OnLine SC 2612 

Satinder Singh Bhasin v. State (NCT of Delhi), (Dinesh Maheshwari and Sudhanshu Dhulia, JJ.), 2022 
SCC OnLine SC 2574 

Satinder Singh Bhasin v. State (NCT of Delhi), (Sanjay Karol and N. Kotiswar Singh, JJ.), 2025 SCC 
OnLine SC 3286 

Satinder Singh Bhasin v. State (NCT of Delhi), (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC 
OnLine SC 953 

Satinder Singh Bhasin v. State (NCT of Delhi), (Sanjay Karol and Prashant Kumar Mishra, JJ.), 2025 
SCC OnLine SC 3284 

Satinder Singh Bhasin v. State (NCT of Delhi), (Sanjay Karol and Satish Chandra Sharma, JJ.), 2025 
SCC OnLine SC 3283 

Satinder Singh Bhasin v. State of U.P., (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 
3285 

Satya Narayan Shukla v. State of U.P., (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC 
OnLine SC 961 

Small Scale Enterpreneurs Assn. v. State of Maharashtra, (Pankaj Mithal and Prasanna B. Varale, 
JJ.), 2026 SCC OnLine SC 972 

State of Tripura v. Panna Ahmed, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC 
OnLine SC 960 

State of U.P. v. A.K. Gaba, (Pankaj Mithal and Prasanna B. Varale, JJ.), 2026 SCC OnLine SC 967 
State v. K. Rangayya, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC 963 
Surendra v. State of U.P., (J.K. Maheshwari and Aravind Kumar, JJ.), 2025 SCC OnLine SC 3279 
Surendra v. State of U.P., (J.K. Maheshwari and Aravind Kumar, JJ.), 2025 SCC OnLine SC 3280 
Surendra v. State of U.P., (J.K. Maheshwari and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 6191 
Surendra v. State of U.P., (J.K. Maheshwari and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 6194 
Surendra v. State of U.P., (J.K. Maheshwari and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 6195 
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Surendra v. State of U.P., (J.K. Maheshwari and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 6197 
Surendra v. State of U.P., (Manoj Misra and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 6193 
Tarini Prasad Mohanty v. Sunflag Iron & Steel Co. Ltd., (J.K. Maheshwari and A.S. Chandurkar, 

JJ.), 2026 SCC OnLine SC 973 
Tikka Shatrujit Singh v. Sukjit Singh, (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2026 SCC OnLine SC 

971 
  
Allahabad High Court   [22] 

Ashish Shakya (Dr) v. CBI, (Vikram D. Chauhan, J.), 2026 SCC OnLine All 7644 
Bal Krishna Pandey v. Indian Institute of Management, (Irshad Ali, J.), 2026 SCC OnLine All 7646 
Chahat Ansari v. State of U.P., (Rajiv Guptajiv Gupta and Dr. Ajay Kumar-II, JJ.), 2026 SCC OnLine 

All 7655 
Hafij v. Parveen Khatoon, (Atul Sreedharan and Vivek Saran, JJ.), 2026 SCC OnLine All 7653 
Jyoti Singh v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 7645 
Komal Lakhani v. State of U.P., (Garima Prashad, J.), 2026 SCC OnLine All 7652 
Kulvinder Singh Bhatia v. Dharmendra Kalra, (Ajit Kumar, J.), 2024 SCC OnLine All 10410 
Kulvinder Singh Bhatia v. Dharmendra Kalra, (Ajit Kumar, J.), 2025 SCC OnLine All 8709 
Mayawati v. S.D.O., (Irshad Ali, J.), 2026 SCC OnLine All 7647 
Rajesh Kumar Singh v. Commr., (Irshad Ali, J.), 2026 SCC OnLine All 7648 
Ram Saran Tripathi v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC 

OnLine All 7641 
Sandeep Jaiswal v. Commr., (Syed Qamar Hasan Rizvi, J.), 2026 SCC OnLine All 7649 
Santosh Gupta v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine 

All 7654 
Shakir Ali v. State, (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 7638 
Shiv Lal v. State, (Santosh Rai, J.), 2026 SCC OnLine All 7639 
Surendra Kumar Verma v. State of U.P., (Rajesh Singh Chauhan and Zafeer Ahmad, JJ.), 2026 SCC 

OnLine All 7637 
Tara Chand v. State of U.P., (Kshitij Shailendra, J.), 2026 SCC OnLine All 7643 
Tosif v. State, (Santosh Rai, J.), 2026 SCC OnLine All 7640 
U.P. SEB v. Special Officer, (Mahesh Chandra Tripathi and Ashutosh Srivastava, JJ.), 2024 SCC 

OnLine All 10411 
Vinod Kumar Malik v. Union of India, (Ajit Kumar and Swarupama Chaturvedi, JJ.), 2026 SCC 

OnLine All 7650 
Vishal Singh v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 7651 
X12 v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All 7642 

  
Andhra Pradesh High Court   [25] 

A. Lakshmi Narayana v. State of A.P., (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 1308 
Bunga Mariya Dasu v. State of A.P., (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 1306 
C. Ravidran v. D. Ramya Mery, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 1294 
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Cargo Handling (P) Workers Pool v. Union of India, (Gannamaneni Ramakrishna Prasad, J.), 
2026 SCC OnLine AP 1305 

Challa Venkata Satya Aravind v. Nune Srinivasa Reddy, (Ravi Cheemalapati, J.), 2026 SCC OnLine 
AP 1292 

Chejarla Lakshmi Narayana v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2024 SCC 
OnLine AP 5894 

Desu Satyanarayana v. Narra Papulamma, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 1293 
G. Sreenivasa Chakravarthy v. Grama Parisramala Sangamu, (Ravi Cheemalapati, J.), 2026 SCC 

OnLine AP 1295 
Geetala Praveen v. Manchala Gopi Sunil Kumar, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 

1298 
ISGEC Heavy Engineering Ltd. v. FE Engineering, (Ravi Nath Tilhari and Balaji Medamalli, JJ.), 

2026 SCC OnLine AP 1300 
K.V. Ravi Sankar v. State of A.P., (Dr K. Manmadha Rao, J.), 2024 SCC OnLine AP 5892 
Kapuganti China Swamy Setty v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2026 SCC 

OnLine AP 1307 
Konda Pothuraju v. Ravula Ramaiah, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 1296 
Lakkavajjula Sai Praneet v. Union Bank of India, (Balaji Medamalli, J.), 2026 SCC OnLine AP 1291 
Nakka Ramakrishna v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2023 SCC OnLine 

AP 4606 
Naval Civil Technical & Non Technical Employees v. A.P. Coop. Tribunal, (Gannamaneni 

Ramakrishna Prasad, J.), 2024 SCC OnLine AP 5893 
P. Reddeppa v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2023 SCC OnLine AP 4605 
Pasupuleti Chinachennaiah v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 1302 
Peruri Sreerama Murthy v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 1303 
Ravu Venkata Satya Sita Jyothi Swaroopa v. Dr Kotagiri Butchaiah Rayanam, (Ravi Cheemalapati, 

J.), 2026 SCC OnLine AP 1299 
Reliance General Insurance Co. Ltd. v. M. Bhanu Sarath Sarma, (U. Durga Prasad Rao and 

Gannamaneni Ramakrishna Prasad, JJ.), 2022 SCC OnLine AP 3621 
Shaik Fareed v. Kaanuru Beby, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 1301 
Shaik Khasim v. Shaik Rahamtullah, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 1297 
Sri City (P) Ltd. v. N. Sakkubayamma, (Ravi Nath Tilhari and Maheswara Rao Kuncheam, JJ.), 2026 

SCC OnLine AP 1304 
St. Katwal Abubakar v. Abbavaram Subba Reddy, (Ravi Nath Tilhari and Balaji Medamalli, JJ.), 

2026 SCC OnLine AP 1290 
  
Bombay High Court   [11] 

Andheri PMGP Colony CHS Assn. Ltd. v. MHADA, (Somasekhar Sundaresan, J.), 2025 SCC 
OnLine Bom 6506 

Fiat India Automobiles Ltd. v. CIT, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 
5695 

Karnataka Sangha v. CIT, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 5697 
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• National Commission for Homoeopathy (Manner of Appointment and Nomination of Members, 
Their Salary, Allowances and Terms and Conditions of Service, and Declaration of Assets, 
Professional and Commercial Engagements) Amendment Rules, 2026 
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• Directorate of Fisheries (Class I Technical posts, Government of Goa, Daman and Diu) Recruitment 

(First Amendment) Rules, 1971 
• Goa, Daman and Diu Civil Service (Second Amendment) Rules, 1985 
• Goa Government, Town and Country Planning Department (non-ministerial, non-gazetted posts) 

Recruitment (third amendment) Rules, 1973 
• Goa Government, Directorate of Social Welfare, Class II Gazetted post Recruitment Rules, 1971 
• Goa Government, Directorate of Health Services, Class III (non-ministerial, non-gazetted) and Class 

IV posts Recruitment Rules, 1971 
• Goa Government Directorate of Health Services, Class I (Gazetted) posts Recruitment Rules, 1973 
• Goa Government Directorate of Information and Tourism (Non-gazetted posts&apos;) Recruitment 

Rules, 1966 
• Goa Government Directorate of Agriculture Class I (Gazetted) posts 
• Goa Government, Directorate of Information and Tourism, (Class III non-ministerial, non-gazetted 

and Class IV posts) Recruitment Rules, 1969 
• Goa Government, Directorate of Archives Class III (non-ministerial and non-gazetted) posts and 

Class IV posts Recruitment Rules, 1971 
• Goa Government, Directorate of Health Services, Class II Gazetted posts Recruitment Rules, 1971 
• Goa Government, Medical Record Officer Class II Gazetted post Recruitment Rules, 1973 
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• Goa Government Office of the Chief Electrical Engineer and Electricity Inspectorate organisation 
Class II, Gazetted posts Recruitment Rules, 1973 

• Government of Goa, Daman and Diu, Directorate of Information, Group ‘A’, Gazetted post 
Recruitment Rules, 1985 

• Government of Goa, Daman and Diu, Directorate of Animal Husbandry, and Veterinary Services, 
Group ‘B’ Gazetted Posts, Recruitment Rules, 1976 

• Goa Government, Workshop Superintendent (Class II Gazetted post) Recruitment Rules, 1970 
• Uttar Pradesh Judicial Service (Seventh Amendment) Rules, 2026 
• National Capital Territory of Delhi, Andaman and Nicobar Islands, Lakshadweep, Daman and Diu 

and Dadra and Nagar Haveli (Police Service) Amendment Rules, 2009 
• National Capital Territory of Delhi, Andaman and Nicobar Islands, Lakshadweep, Daman and Diu 

and Dadra and Nagar Haveli (Police Service) Rules, 2003 
• National Capital Territory of Delhi, Andaman and Nicobar Islands, Lakshadweep, Daman and Diu 

and Dadra and Nagar Haveli (Civil Service) Rules, 2003 
• National Capital Territory of Delhi, Andaman and Nicobar Islands, Lakshadweep, Daman and Diu 

and Dadra and Nagar Haveli (Civil Service) Amendment Rules, 2009 
State Act   [16] 

• Goa Entertainment Tax (Second Amendment) Act, 2001 
• Goa, Daman and Diu Excise Duty (Amendment) Act, 1969 
• Goa, Daman and Diu Excise Duty (Amendment) Act, 1973 
• Goa, Daman and Diu Excise Duty (Amendment) Act, 1975 
• Goa, Daman and Diu Excise Duty (Amendment) Act, 1966 
• Goa, Daman and Diu Excise Duty (Fourth Amendment) Act, 1971 
• Goa, Daman and Diu Excise Duty (Amendment) Act, 1978 
• Goa, Daman and Diu Excise Duty (Amendment) Act, 1981 
• Goa, Daman and Diu Excise Duty (Amendment) Act, 1976 
• Goa, Daman and Diu Excise Duty (Amendment) Act, 1985 
• Goa Excise Duty (Amendment) Act, 2001 
• Goa Panchayat Raj (Amendment) Act, 2021 
• Goa, Daman and Diu Secondary and Higher Secondary Education Board Act, 1975 
• Goa Tax on Luxuries (Second Amendment) Act, 2001 
• Goa Waste Management (Amendment) Act, 2021 
• Himachal Pradesh Public Examinations (Prevention of Unfair Means) Act, 2025 

State Rules   [12] 
• Goa, Daman and Diu Excise Duty (Second Amendment) Rules, 1985 
• Goa, Daman and Diu Administration of Evacuee Property (Amendment) Rules, 1973 
• Goa, Daman and Diu Agricultural Tenancy (Amendment) Act, 1968 
• Cattle pounds expenses charges Bye-laws, 1971 
• Plying of Hand-carts in Public Street Bye-laws, 1971 
• Goa, Daman and Diu Motor Vehicles (Taxation on Passengers and Goods) (First Amendment) 

Rules, 1976 
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• Goa, Daman and Diu Civil Judicial Officers (Conditions of Service) Rules, 1966 
• Himachal Pradesh Panchayati Raj (Election) Amendment Rules, 2026 
• Karnataka State Civil Services (Mandatory Training for Promotion) Rules, 2026 
• Cooperative Societies (Fourth Amendment) Rules, 1973 
• Puducherry School Education (Amendment) Rules, 2026 
• Uttar Pradesh Municipal Corporation (Regulation of Sky Signs and Advertisements) Rules, 2026  
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